
ORISSA HIGH COURT

FILING REPORT AS ON :18/12/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBA/0000018/2020 VEDANT FASHIONS PVT. LTD. SASWAT KUMAR ACHARYA  / /

VS VS ()

LIFELINE MULTIVENTURES PVT. LTD. //

2 BLAPL/0009229/2020 K. RAJESH ACHARY S.K.MOHNATY KABISURYANAGAR (KODALA) /261 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0009230/2020 M. KIRAN S.P.DASH KODALA /241 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0009231/2020 ANITA DEVI ASHUTOSH MOHANTA BHUBANESWAR G.R.P.S. /104 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0009232/2020 SUMANTA LIMA SOUBHAGYA KUMAR DASH R.UDAYAGIRI /67 /2020

VS VS ()

STATE OF ODISHA //

6 BLAPL/0009233/2020 CHANDRAMANI SAHOO BHABANI SANKAR DAS CUTTACK VIGILANCE /19 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0009234/2020 MADHUSUDAN GOLORI MANORANJAN PADHY NANDAPUR /54 /2020

VS VS ()

STATE OF ODISHA //

8 BLAPL/0009235/2020 UGRA PUJARI MANORANJAN PADHY NANDAPUR /54 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0009236/2020 SK. SAHIL JAYANTA KUMAR MAJHI BASTA /150 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0009237/2020 BARIAL MURMU B.N.MOHAPATRA BISOI /72 /2016

VS VS ()

STATE OF ODISHA //

11 BLAPL/0009238/2020 RAMESH CHANDRA GARTIA I.A.ACHARYA SOHELLA /184 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0009239/2020 KHETRA MAJHI @ GANABUDA GAGAN BIHARI SINGH KOKSARA /12 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0009240/2020 SUNIL RAITA PRASHANTA KUMAR MAHANTY  / /0

VS VS ()

STATE OF ODISHA //

14 BLAPL/0009241/2020 BHAGIRATHI DHARUA GAGAN BIHARI SINGH KOKSARA /12 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0009242/2020 SADANANDA MOHANTY S.S.RAY (2) SHERAGADA /126 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0009243/2020 GHANASHYAM BHOI SUSHANTA HARICHANDAN LAKHANPUR /99 /2020

VS VS ()

STATE OF ODISHA //

17 BLAPL/0009244/2020 PURUSOTTAM MALICK SURYAKANTA DWIBEDI BALLIGUDA /194 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0009245/2020 BANU @ BUNU @ DEEPAK PRADHAN S.N.SHARMA RANPUR /299 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0009246/2020 DAKTARA NAIK JULIYSH PRASAD BEHERA ANGUL TOWN /1132 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0009247/2020 CHANDAN MAIKAP UNMESH CHANDRA JENA BASTA /26 /2015

VS VS ()

STATE OF ODISHA //

21 BLAPL/0009248/2020 DHANDUKA @ MITESH PARIDA SAPAN KUMAR LENKA KHANTAPADA /189 /2018

VS VS ()

STATE OF ODISHA //

22 BLAPL/0009249/2020 DIBYA SHANKAR GARTIA BIRAJA PRASANNA SATAPATHY REAMAL /30 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0009250/2020 RAJKIRAN KUJUR DUSMANTA KUMAR NAIK RAJGANGPUR /298 /2020
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0009251/2020 KARTIKA SETHI PANCHANAN PANIGRAHI BHUBAN /216 /2020

VS VS ()

STATE OF ODISHA //

25 BLAPL/0009252/2020 BAIDHAR DAS @ NARI ARIJEET MISHRA KALINGA NAGAR /173 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0009253/2020 RABI BARIHA I.A.ACHARYA SOHELLA /184 /2020

VS VS ()

STATE OF ODISHA //

27 BLAPL/0009254/2020 DADHIBAMAN PATTNAYAK UMESH CHANDRA PATNAIK TARASINGI /69 /2018

VS VS ()

STATE OF ODISHA //

28 BLAPL/0009255/2020 JAYANTA JENA MANASI PANDA JALESWAR /306 /2020

VS VS ()

STATE OF ODISHA //

29 BLAPL/0009256/2020 RAHUL PRADHAN PRASANTA KU. ROUTRAY BARGARH SADAR /98 /2018

VS VS ()

STATE OF ODISHA //

30 BLAPL/0009257/2020 SADAN MAJHI TUKUNA KUMAR MISHRA ANDIRAKANCHA /48 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0009258/2020 SUSANTA KUMAR MENDILI @ SUSANTA MERLI @ MENDILINIRANJAN HOTA BINIKA /33 /2014

VS VS ()

STATE OF ODISHA //

32 BLAPL/0009259/2020 TULA DAS @ TULADAS MAHANTA PRASANTA KUMAR ROUTRAY AMBABHONA /181 /2020

VS VS ()

STATE OF ODISHA //

33 BLAPL/0009260/2020 NARENDRA SWAIN AMITAV TRIPATHY KHANDAPARA /190 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0009261/2020 BIJAY KUMAR CHOUDHURY KALINDA KUMAR ROUT BANKI /209 /2016

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0009262/2020 SHYAM SUNDAR BARIK PARSURAM DAS BAISINGA /12 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0009263/2020 KALI PRASAD ROULA @ ROUT S.K.BHANJADEO KHURDA P.S. /328 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0009264/2020 GAGAN PRADHAN S.K.BHANJADEO BAGHAMARI /43 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0009265/2020 GOPAL CHANDRA BEHERA SATYA RANJAN MULIA CUTTACK SADAR /555 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0009266/2020 JAAN MOHAMMAD @ MD. JAAN NALINI KANTA MOHANTY MACHHKUND /93 /2020

VS VS ()

STATE OF ODISHA //

40 BLAPL/0009267/2020 SARAT BANJARA UMAKANTA BARIK NABARANGAPUR TOWN /212 /2020

VS VS ()

STATE OF ODISHA //

41 BLAPL/0009268/2020 SANTOSH PATRA L.BHUYAN BUGUDA /347 /2020

VS VS ()

STATE OF ODISHA //

42 BLAPL/0009269/2020 RANJAN DAS ARIJEET MISHRA KALINGA NAGAR /173 /2020

VS VS ()

STATE OF ODISHA //

43 BLAPL/0009270/2020 MANOJ SAHANI RANJIT MOHANTY PATTAMUNDAI /391 /2020

VS VS ()

STATE OF ODISHA //

44 BLAPL/0009271/2020 CHANDRA KHILLA RAJIB LOCHAN PATTNAIK ORKEL /147 /2020

VS VS ()

STATE OF ODISHA //

45 BLAPL/0009272/2020 GANGANA PIDIKA TUKUNA KUMAR MISHRA RAYAGADA TOWN /177 /2015

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0009273/2020 TILOTTAMA DAS PRADHAN PRAVASH CHANDRA JENA KHANTAPADA /189 /2018

VS VS ()

STATE OF ODISHA //

47 BLAPL/0009274/2020 BHAGABAN PRUSTY @ RANU AJAYA KUMAR MOHARANA LALBAG /281 /2020

VS VS ()

STATE OF ODISHA //

48 BLAPL/0009275/2020 AYUB KHAN @ MUNNA ASIT KU JENA KANAS /156 /2020

VS VS ()

STATE OF ODISHA //

49 BLAPL/0009276/2020 SRIDHAR DAS @ BABA ARIJEET MISHRA KALINGA NAGAR /173 /2020

VS VS ()

STATE OF ODISHA //

50 BLAPL/0009277/2020 BANAMALI PATRA S.K.BHANJADEO KABISURYANAGAR (KODALA) /56 /2001

VS VS ()

STATE OF ODISHA //

51 BLAPL/0009278/2020 ALBINUS KUJUR SAMARENDRA BAHADUR KINJIRKELA /20 /2020

VS VS ()

STATE OF ODISHA //

52 BLAPL/0009279/2020 MD. AKHTAR @ RAJU BHARATI DASH SAMBALPUR SADAR /84 /2017

VS VS ()

STATE OF ODISHA //

53 BLAPL/0009280/2020 BANUA @ MUKTI PRASAD ROUT B.R.SWAIN MAHANGA /236 /2018

VS VS ()

STATE OF ODISHA //

54 BLAPL/0009281/2020 DILLIP DAS @ DILIP DAS JYOTIRMAYA SAHOO CHATRAPUR /268 /2020

VS VS ()

STATE OF ODISHA //

55 BLAPL/0009282/2020 NARMADA SWAIN UDIT RANJAN JENA KHANDAPARA /162 /2020

VS VS ()

STATE OF ODISHA //

56 CMAPL/0000264/2020 ICICI LOMBARD MOTOR INSURANCE,ZENITH HOUSEADV  / /

VS VS ()

BASANTI DAS //

57 CMAPL/0000265/2020 DIVL.MANAGER,NATIONAL INSURANCE CO.LTD.ADV.  / /
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VS VS ()

RAMDHAN MAHATO //

58 CMP/0000695/2020 SANTOSH KUMAR AGARWAL SRINIBASH SATAPATHY  / /

VS VS CIVIL JUDGE (SD), CHANDIKHOL(Jajapur *)

NANDA KISHORE PRADHAN CS/0000412/2010

59 CMP/0000696/2020 GIRIDHARI LAL AGRAWAL S.P.SARANGI  / /

VS VS ()

BABULAL AGARWAL //

60 CMP/0000697/2020 CHAMPA MALLIK M/S SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

DIST. AND SESSION JUDGE,BALASORE //

61 CMP/0000698/2020 CSM TECHNOLOGY PRIVATE LIMITED M/S DR. RADHA CHARAN DAS  / /

VS VS ()

SCRUM ALLIANCE INC //

62 CONTC/0005997/2020 BISWARANJAN MOHARANA ADV.  / /

VS VS ()

SATYABRATA SAHU //

63 CONTC/0005998/2020 GOPABANDHU SENAPATI ADV.  / /

VS VS ()

ANIL KUMAR SINGH //

64 CONTC/0005999/2020 PRABINA PRIYADARSINI BEHERA ADV.  / /

VS VS ()

SATYABRATA SAHU //

65 CONTC/0006000/2020 GANGADHAR SA ADV.  / /

VS VS ()

VIJAY ARORA //

66 CONTC/0006001/2020 RABINDRA KUMAR NAYAK M/S.TAPAN KUMAR KAMILA, P.K.NAYAK, H.B.DASH, A.C.R.DASH / /

VS VS ()

ASHWINI KUMAR MISHRA //

67 CONTC/0006002/2020 DINAKRISHNA PANDA PRAJIT KUMAR PRADHAN  / /

VS VS ()

BIBHUDATTA BASANTIA //

68 CONTC/0006003/2020 REBATI MOHAN SAHOO ADV.  / /

VS VS ()
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SANJIB CHOPRA //

69 CONTC/0006004/2020 SUDHAKAR GOUDA ADV.  / /

VS VS ()

ANU GARG //

70 CONTC/0006005/2020 GAJENDRA NATH SAHU ADV  / /

VS VS ()

GOVINDA J. CHAKRAPANI //

71 CONTC/0006006/2020 SIBARAM SINGH ADV.  / /

VS VS ()

AMITAV MOHAPATRA //

72 CONTC/0006007/2020 RABI KUMAR NAYAK ADV.  / /

VS VS ()

BISWARANJAN KANHAR //

73 CONTC/0006008/2020 RABI KUMAR NAYAK ADV.  / /

VS VS ()

BISWARANJAN KANHAR //

74 CONTC/0006009/2020 NARAYANA TANDI ADV.  / /

VS VS ()

HEMACHANDRA DORA //

75 CONTC/0006010/2020 BIJAY KUMAR AGARWAL ADV.  / /

VS VS ()

BISWAJIT KESHARI DAS //

76 CONTC/0006011/2020 ARJUNA JENA ADV.  / /

VS VS ()

SASWAT MISHRA //

77 CONTC/0006012/2020 LILARANI SWAIN ADV.  / /

VS VS ()

DR.SANJUKTA SAHOO //

78 CONTC/0006013/2020 DR. SRUTIRUPA PANDA ADV.  / /

VS VS ()

SATYABRATA SAHU //

79 CONTC/0006014/2020 DR.DUKHISHYAM ACHARYA ADV  / /

VS VS ()

DR. P.K.AGRAWAL //
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80 CONTC/0006015/2020 MD.MASUD AKRAM AMIT PRASAD BOSE  / /

VS VS ()

ALOK KUMAR PATEL //

81 CONTC/0006016/2020 RAJIB LOCHAN PARIDA ADV  / /

VS VS ()

SASWAT MISHRA //

82 CONTC/0006017/2020 MAMATA DASH ADV.  / /

VS VS ()

PRADIPTA KUMAR MAHAPATRA //

83 CONTC/0006018/2020 ABHISEK @ ABHISHEK BOHIDAR AMIT PRASAD BOSE  / /

VS VS ()

DEORANJAN KUMAR SINGH //

84 CONTC/0006019/2020 BIJAY KETAN NANDA GOPAL CH. MOHARANA  / /

VS VS ()

SATYABRATA SAHU //

85 CONTC/0006020/2020 BISHNUPRIYA MANDAL ADV.  / /

VS VS ()

SATYABRATA SAHOO //

86 CONTC/0006021/2020 INDRAMANI SWAIN ADV  / /

VS VS ()

SOROJ KU. KAR //

87 CONTC/0006022/2020 ABHINANDAN MOHURI ADV.  / /

VS VS ()

SATYABRATA SAHOO //

88 CONTC/0006023/2020 M/S.ABS ENGINEERING AND DEVELOPERS ADV  / /

VS VS ()

PURNA CHANDRA RATH //

89 CONTC/0006024/2020 PILURAM NIAL ADV.  / /

VS VS ()

SURENDRA KUMAR //

90 CONTC/0006025/2020 SANKAR MAJHI ADV  / /

VS VS ()

SURENDRA KUMAR //

91 CONTC/0006026/2020 SARDHAKAR PANAKA ADV.  / /
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VS VS ()

SURENDRA KUMAR //

92 CONTC/0006027/2020 MOHANLAL SATNAMI ADV.  / /

VS VS ()

SURENDRA KUMAR //

93 CONTC/0006028/2020 HEMLAL PANDEY ADV  / /

VS VS ()

SURENDRA KUMAR //

94 CONTC/0006029/2020 KUMA MAJHI ADV.  / /

VS VS ()

SURENDRA KUMAR //

95 CONTC/0006030/2020 MAKARU GOUD ADV  / /

VS VS ()

SURENDRA KUMAR //

96 CONTC/0006031/2020 PITAMBAR BANCHHOR @ ADBANG ADV.  / /

VS VS ()

SURENDRA KUMAR //

97 CONTC/0006032/2020 PURANDAR PARUA ADV  / /

VS VS ()

SURENDRA KUMAR //

98 CONTC/0006033/2020 SUBERAM KARUAN ADV  / /

VS VS ()

SURENDRA KUMAR //

99 CONTC/0006034/2020 PITAMBAR BANCHHOR @ ADBANG ADV.  / /

VS VS ()

SURENDRA KUMAR //

100 CONTC/0006035/2020 DIGASEN SAGARIA ADV  / /

VS VS ()

SURENDRA KUMAR //

101 CONTC/0006036/2020 BANJU GOUD ADV.  / /

VS VS ()

SURENDRA KUMAR //

102 CONTC/0006037/2020 RATAN MAJHI ADV.  / /

VS VS ()
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SURENDRA KUMAR //

103 CONTC/0006038/2020 RAGHUBIR SAHU ADV  / /

VS VS ()

SURENDRA KUMAR //

104 CONTC/0006039/2020 HABAL GOUDA ADV.  / /

VS VS ()

SURENDRA KUMAR //

105 CONTC/0006040/2020 MADHULISHA MOHAPATRA MIHIR SAHOO  / /

VS VS ()

LAXMIDHAR HANSDA //

106 CRLA/0000634/2020 T.J.MOSHES SURYAKANTA DASMOHAPATRA SINAPALI /182 /2020

VS VS ()

STATE OF ODISHA //

107 CRLMA/0000174/2020 RAJKISHORE ROUTRAY PRASANNA KUMAR DASH NIMAPADA /156 /1996

VS VS ()

STATE OF ODISHA //

108 CRLMA/0000175/2020 MAHABIR SAHU ADV  / /0

VS VS ()

STATE OF ODISHA //

109 CRLMC/0001751/2020 MD. IFTEKHAR ALAM P.R.CHHATOI MAHILA P.S. BUXIBAZAR /73 /2015

VS VS ()

STATE OF ODISHA //

110 CRLMC/0001752/2020 ROHITA KUMAR BEURA P.K.SAHOO MADHUPATNA /150 /2018

VS VS ()

DEPUTY COMMISSIONER OF POLICE, CUTTACK //

111 CRLMC/0001753/2020 PRASANTA KUMAR JENA AMULYA RATNA PANDA BARI /221 /2019

VS VS ()

STATE OF ODISHA //

112 CRLMC/0001754/2020 DR. RABI RANJAN SAHU SOURA CHANDRA MOHAPATRA LALBAG /250 /2020

VS VS ()

STATE OF ORISSA //

113 CRLMC/0001755/2020 SWETA KUMAR BEHERA JUGALA KISHORE PANDA BALIMI /52 /2019

VS VS ()

STATE OF ODISHA //
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114 CRLMC/0001756/2020 VIJAY SINGH S.D.DAS BAMBARI /150 /2020

VS VS ()

STATE OF ODISHA //

115 CRLMC/0001757/2020 AXIS BANK LIMITED RAJJEET ROY INFOCITY PS /182 /2020

VS VS ()

STATE OF ODISHA //

116 CRLMC/0001758/2020 MOHAMMAD SHAFIQUL HAQUE RABINDRANATH PRUSTY  / /0

VS VS ()

SAMSAD BEGUM //

117 CRLMC/0001759/2020 SUJIT KUMAR PATRA ASHIS KUMAR MISHRA BOLANGIR TOWN /166 /2013

VS VS ()

STATE OF ODISHA //

118 CRLMC/0001760/2020 MANOJ KUMAR PANIGRAHI RAJIB LOCHAN PATTNAIK  / /0

VS VS ()

STATE OF ODISHA //

119 CRLMC/0001761/2020 GANESWAR @ GANIA BISWAL SOUBHAGYA KU. DASH RAMACHANDAPUR /167 /2019

VS VS ()

STATE OF ODISHA //

120 CRLMP/0001655/2020 ASHOK  KUMAR DAS GOURI KUMAR RATH  / /0

VS VS ()

STATE OF ODISHA //

121 CRLMP/0001656/2020 RAJESH KUMAR DAS ALOK KUMAR DAS  / /0

VS VS ()

STATE OF ODISHA //

122 CRLMP/0001657/2020 ANJAN KUMAR SAHOO  / /0

VS VS ()

THE COURT OF THE JMFC,NARASINGHPUR //

123 CRLMP/0001658/2020 MINATI SETH DILIP SAHOO  / /0

VS VS ()

STATE OF ODISHA //

124 CRLMP/0001659/2020 MANMATH NATH JENA PRAKASH KUMAR NAYAK  / /0

VS VS ()

STATE OF ODISHA //

125 CRLMP/0001660/2020 ASWINI KUMAR PRADHAN ALOK KUMAR DAS  / /0
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VS VS ()

STATE OF ODISHA //

126 CRLMP/0001661/2020 SUKANTI SAHOO SURYAKANTA DASH MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

127 CRLMP/0001662/2020 MILLI MALLIK SAMARENDRA BAHADUR  / /0

VS VS ()

STATE OF ODISHA //

128 CRLMP/0001663/2020 RAJANI KANTA NAYAK H.K. TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

129 CRLMP/0001664/2020 LALTA SAHOO GYANENDRA CHANDRA SWAIN  / /0

VS VS ()

STATE OF ODISHA //

130 CRLMP/0001665/2020 PRADEEP BEHERA PRATAP CHANDRA MISHRA  / /0

VS VS ()

STATE OF ODISHA //

131 CRLMP/0001666/2020 KUNJA SUNDAR DAS  / /0

VS VS ()

SUPERINTENDENT OF POLICE,CUTTACK //

132 CRLMP/0001667/2020 PARBATI BEHERA M/S RABI NARAYAN BEHERA  / /0

VS VS ()

STATE OF ODISHA //

133 CRLREV/0000481/2020 M/S. PINNACLE CLOTHING CO. ABHISHEK KUMAR DWIVEDI BOIPARIGUDA /20 /2020

VS VS SPECIAL JUDGE,JEYPORE(Koraput)

STATE OF ODISHA MISCA/0000143/2020

134 CRLREV/0000482/2020 DUSMANTA SAHOO AMULYA RATNA PANDA PHIRINGIA /24 /2020

VS VS ()

STATE OF ODISHA //

135 CRLREV/0000483/2020 B. VENU GOPAL S.P.DAS CHAMAKHANDI /103 /2020

VS VS ()

STATE OF ODISHA //

136 CRLREV/0000484/2020 KAIBALYA HARIPAL PRADEEP KU KHUNTIA  / /0

VS VS ()
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STATE OF ODISHA //

137 FAO/0000723/2020 BADA BEMAL A.C.BEHERA  / /

VS VS ()

STATE OF ODISHA //

138 FAO/0000724/2020 RAJANIKANTA MURMU MADHUMITA PANDA  / /

VS VS ()

STATE OF ODISHA //

139 FAO/0000725/2020 SUKA RANA PRAKAS KUMAR MISHRA  / /

VS VS ()

COLLECTOR,NAYAGARH ON BEHALF OF GOVT. OF ODISHA //

140 MACA/0000785/2020 M/S.NEW INDIA ASSURANCE COMPANY LIMITEDG.P.DUTTA  / /

VS VS ()

RUTUNJAY DAS //

141 MACA/0000786/2020 THE DIVISIONAL MANAGER, M/S. SRIRAM GENERAL INSURANCE COMPANY LIMITEDGIRIJA PRASAD DUTTA  / /

VS VS ()

NIRUPAMA MALLICK //

142 MACA/0000787/2020 LEGAL MANAGER, BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LIMITEDG.P.DUTTA  / /

VS VS ()

KUSUM MANJARI SINGH DEO //

143 MATA/0000115/2020 RAKESH KUMAR BARIK A.P.BOSE  / /

VS VS ()

MADHUSMITA SENAPATI //

144 MATA/0000116/2020 RAKESH KUMAR BARIK AMIT PRASAD BOSE  / /

VS VS ()

MADHUSMITA SENAPATI //

145 TRP(C)/0000231/2020 DIPANJALI SAHOO SANDIPANI MISRA  / /

VS VS ()

RAJ KISHORE SAHU //

146 TRP(C)/0000232/2020 SANTOSHI BHADRA AMIT PRASAD BOSE  / /

VS VS ()

SATYABRATA PADHY //

147 WA/0000757/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

BIDESHI MEHER //
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148 WA/0000758/2020 STATE OF ODISHA SENIOR STANDING COUNSE(S AND ME)  / /

VS VS ()

SANKIRTAN SAI //

149 WA/0000759/2020 GANESH CHANDRA TRIPATHY BHOJARAJ STH  / /

VS VS ()

STATE OF ODISHA //

150 WA/0000760/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

SARADA PRASAD DASH //

151 WA/0000761/2020 SAKHIGOPAL REGULATED MARKET COMMITTEEAMIT PRASAD BOSE  / /

VS VS ()

SANATAN NAYAK //

152 WA/0000762/2020 DEBA PRASAD PRUSTY MITHUN DAS  / /

VS VS ()

EXECUTIVE OFFICER, KEONJHARGARH MUNICIPALITY //

153 WP(C)/0036202/2020 RAJANIKANTA SETHY P.K.MOHANTY  / /

VS VS ()

PARADIP PORT TRUST //

154 WP(C)/0036203/2020 BHABANI SANKAR DAS BIPLAB MOHANTY  / /

VS VS ()

UTKAL UNIVERSITY VANI VIHAR //

155 WP(C)/0036204/2020 SCHOOL MANAGING COMMITTEE, BAGHAMARA UGME SCHOOLANJAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

156 WP(C)/0036205/2020 BANAJA BASINI MOHANTY DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0036206/2020 BIPRA CHARANA SAHU DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0036207/2020 LAXMIKANTA MUDULI DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0036208/2020 DR. UTKAL RANJAN ACHARYA J.K.KHUNTIA  / /
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VS VS ()

STATE OF ODISHA //

160 WP(C)/0036209/2020 BIPRA CHARAN JENA DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

161 WP(C)/0036210/2020 BIBHU PRASAD PANDA DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0036211/2020 BIDHUBHUSAN DALAI DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0036212/2020 HRUSHIKESH KANDI ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0036213/2020 SMRUTI RANJAN DASH DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0036214/2020 NALINI LOCHAN DALAI DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0036215/2020 MANASI SAMAL SOMANATH MISHRA  / /

VS VS ()

DEBENDRA SAMAL //

167 WP(C)/0036216/2020 HRUSHIKESH KANDI ASHOK PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0036217/2020 SUSANTA KUMAR RANA ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0036218/2020 RABINDRA KUMAR DALAI ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0036219/2020 DR.JYOTIRMAYEE TRIPATHY ASUTOSH TRIPATHY  / /

VS VS ()
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STATE OF ODISHA //

171 WP(C)/0036220/2020 UMAKANTA BEHERA DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0036221/2020 PRAVATI TRIPATHY ASUTOSH TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

173 WP(C)/0036222/2020 GOLAKH SETHI NAMITA PATTANAIK  / /

VS VS ()

LAND ACQUISITION COLLECTOR JAGATSINGHPUR //

174 WP(C)/0036223/2020 BABAJI SETHI NAMITA PATTANAIK  / /

VS VS ()

LAND ACQUISITION COLLECTOR JAGATSINGHPUR //

175 WP(C)/0036224/2020 ARJUNA BEHERA ASUTOSH TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0036225/2020 BABAJI SETHY NAMITA PATTANAIK  / /

VS VS ()

LAND ACQUISITION COLLECTOR JAGATSINGHPUR //

177 WP(C)/0036226/2020 D.VENKAT RAO SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0036227/2020 JAYASHREE PRADHAN @ BARAL SUSANTA KUMAR BARAL  / /

VS VS ()

THE CHIEF GENERAL MANAGER IN CHARGE DEPTT.OF BANKING OPERATION AND DEVELOPLEMENT,RBI//

179 WP(C)/0036228/2020 JNANARANJAN PANDA ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0036229/2020 SUKANT NAYAK SUSANTA KUMAR BARAL  / /

VS VS ()

THE CHIEF GENERAL MANAGER IN CHARGE DEPT.OF BANKING OPERATION AND DEVELOPMENT RBI//

181 WP(C)/0036230/2020 STATE OF ODISHA STANDING COUNSEL (TRANSPORT)  / /

VS VS ()

MAHENDRA KUMAR PATTANAYAK //
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182 WP(C)/0036231/2020 STATE OF ODISHA STANDING COUNSEL (TRANSPORT)  / /

VS VS ()

LAXMI PRASAD PATNAIK //

183 WP(C)/0036232/2020 JAYANTA DIXIT PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0036233/2020 BISWAMBAR SETHI GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0036234/2020 STATE OF ODISHA STANDING COUNSEL (TRANSPORT)  / /

VS VS ()

HARBHAJAN SINGH //

186 WP(C)/0036235/2020 RASHMI RANJAN DASH SUJATA JENA  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0036236/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA SUBHANKAR ROUT  / /

VS VS ()

UNION OF INDIA //

188 WP(C)/0036237/2020 DR.ROSALIN ROUT BIBHU PRASAD DAS  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0036238/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA SUBHANKAR ROUT  / /

VS VS ()

UNION OF INDIA //

190 WP(C)/0036239/2020 BISWAJIT PANDUA UMESH CHANDRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0036240/2020 MANISH SAHU ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0036241/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA SUBHANKAR ROUT  / /

VS VS ()

UNION OF INDIA //

193 WP(C)/0036242/2020 NALINI RANJAN MISHRA KISHORE KUMAR MISHRA  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0036243/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA SUBHANKAR ROUT  / /

VS VS ()

UNION OF INDIA //

195 WP(C)/0036244/2020 BHIMSEN SAMASI TUSAR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0036245/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA SUBHANKAR ROUT  / /

VS VS ()

UNION OF INDIA //

197 WP(C)/0036246/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA SUBHANKAR ROUT  / /

VS VS ()

UNION OF INDIA //

198 WP(C)/0036247/2020 AGILE AIRPORT SERVICES PRIVATE LIMITEDSARADA.P.SARANGI  / /

VS VS ()

UNION OF INDIA //

199 WP(C)/0036248/2020 M/S. KASHVI POWER AND STEEL PVT. LTD., KHURDATANMAY MISHRA  / /

VS VS ()

COMMITTEE OF CREDITORS OF SRI GANESH SPONGE IRON PVT. LTD., KEONJHAR //

200 WP(C)/0036249/2020 SARAT NAYAK TANMAY MISHRA  / /

VS VS ()

STATE OF ODISHA //

201 WP(C)/0036250/2020 MUKESH KUMAR SHARMA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0036251/2020 ANTARYAMI PRADHAN SAROJ RANJAN SUBUDHI  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0036252/2020 JHUNULATA SAHOO TANMAY MISHRA  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0036253/2020 HADIBANDHU NAIK SAROJ RANJAN SUBUDHI  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0036254/2020 AJAYA KUMAR SENAPATI TANMAY MISHRA  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0036255/2020 MADHU NAG MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0036256/2020 TANUJA NAYAK ALOK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0036257/2020 DRAUPADI JENA RAMA KRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0036258/2020 SURA PRASAD PANDA DIPTI MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0036259/2020 SANJUKTA DASH KOUSIK ANANDA GURU  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0036260/2020 SIBA PRASAD PATNAIK A.C.BEHERA  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0036261/2020 PRIYABRATA KHUNTIA SAMARENDRA MOHANTY  / /

VS VS ()

COMMISSSIONER-CUM-SECRETARY, TRANSPORT DEPARTMENT,CUTTACK //

213 WP(C)/0036262/2020 PRADEEP KUMAR JENA MANAS RANJAN DHAL  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0036263/2020 GITANJALI JENA@ GEETANJALI JENA ARJUNA CHARAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0036264/2020 JAYAKRUSHNA SETHI HARA PRASAD RATH  / /

VS VS ()

CHIEF INFORMATION COMMISSIONER,BHUBANESWAR //
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216 WP(C)/0036265/2020 SARMISTHA KUMARI MISHRA NIRMAL RANJAN ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0036266/2020 SANJUKTA PANDA B.K.SWAIN  / /

VS VS ()

COMMISSIONER CUM SECRETARY TO GOVT., KHURDA //

218 WP(C)/0036267/2020 RAJ KISHOR PARIDA SIDHESWAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0036268/2020 SUNIL KUMAR MOHANTY B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0036269/2020 TRINATH SETHI USHA RANI PADHI  / /

VS VS ()

INDIAN OVERSEAS BANK //

221 WP(C)/0036270/2020 PRAMIKA ORAM BIYOTKESH MOHANTY  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0036271/2020 PARAGA BIBHABA SIDDHARTHA PRASAD MISHRA  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0036272/2020 PARAMANANDA MALIK S.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0036273/2020 BISHNU CHARAN NAYAK DINABANDHU NAYAK  / /

VS VS ()

THE COMMISSIONER CONSOLIDATION AND SETTLEMENT BOARD OF REVENUE CUTTACK //

225 WP(C)/0036274/2020 LOPAMUDRA SATAPATHY CHITTARANJAN PATTNAIK  / /

VS VS ()

SECRETARY, ODISHA SELECTION COMMISSION, KHURDA //

226 WP(C)/0036275/2020 PURNA CHANDRA SETHI SASHI BHUSAN SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0036276/2020 NARAYAN BEHERA SASHI BHUSAN SATAPATHY  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0036277/2020 NAKULA MAHARANA KHIROD.K.ROUT  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0036278/2020 GOVERNING BODY OF SAI SRISTI RESIDENTIAL SCIENCE AND COMMERCE  HIGHER SECONDARY SCHOOLMANOJ KUMAR MOHANTY (2)  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0036279/2020 SRUSTIDHAR SENAPATI CHITTARANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0036280/2020 RAMESH BAG SUJAY PATRA  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0036281/2020 SURYAMANI ROUT CHITTARANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0036282/2020 ALEKHA PANDA DURGA PRASAD JENA  / /

VS VS ()

CONSOLIDATION OFFICER MARSUAGKAI CUM ADDL.SUB COLLECTOR KENDRAPARA //

234 WP(C)/0036283/2020 ASWINI KUMARI PANDA PRASANNA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0036284/2020 DR.BIBEKANANDA SWAIN HIMANSHU BHUSAN DASH  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0036285/2020 PRABIR KUMAR PATTNAIK GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0036286/2020 JAGANNATH MOHANTY SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0036287/2020 BALAKRUSHNA BEHERA GYANA RANJAN SETHI  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0036288/2020 NARAYAN CHANDRA JENA B.SATPATHY  / /

VS VS ()

M/S SREI EQUIPMENTFINANCE LTD //

240 WP(C)/0036289/2020 ANUP KUMAR KANUNGO TANMAY MISHRA  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0036290/2020 PURNA CHANDRA JENA GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0036291/2020 BRAJA KISHORE DAS LAXMI PRASAD DWIVEDY  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0036292/2020 KISHORE CHANDRA MISHRA SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0036293/2020 JAHANOOR BEGUM CHAMELI ROUT  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0036294/2020 BHAGIRATHI SETHI SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0036295/2020 JANAKI PRADHAN BIMBISAR DASH  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0036296/2020 SHYAM KUMAR DIP GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0036297/2020 PANCHANAN THANAPATI DEBARAJ MOHANTY  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0036298/2020 PRADIPTA RANJAN DAS CHANDAN MISHRA  / /

VS VS ()

R.T.O. KENDRAPARA //

Page 22/47



ORISSA HIGH COURT

FILING REPORT AS ON :18/12/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

250 WP(C)/0036299/2020 MAA TARINI TRANSPORT (P) LTD. PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0036300/2020 BANDANA DAS PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0036301/2020 ODISHA GRAMYA BANK,BALIHAT BRANCH,JAGATSINGHPURAUROVINDA MOHANTY  / /

VS VS ()

THE COMMISSIONER-CUM-SECRETARY,SCHOOL AND MASS EDUCATION,BHUBANESWAR //

253 WP(C)/0036302/2020 RANJAN KUMAR DASH SAMARENDRA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0036303/2020 RANJANA PRUSTY DILIP KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0036304/2020 RABINDRA KUMAR MOHANTY SAMARENDRA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0036305/2020 PRADIPTA RANJAN DAS CHANDAN MISHRA  / /

VS VS ()

R.T.O. KENDRAPARA //

257 WP(C)/0036306/2020 BHOLESWAR SAHU SAMARENDRA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0036307/2020 ALL ODISHA FOREST CORPORATION KARMACHARI SANGHA, MAYURBHANJSATYABRATA MOHANTY  / /

VS VS ()

GOVT. OF INDIA //

259 WP(C)/0036308/2020 E.SABITRI BEHERA P.PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0036309/2020 OPGC EMPLOYEES UNION, KHURDA SURESH CHANDRA TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0036310/2020 SOMANATH MALLICK BIRAJA PRASANNA SATAPATHY  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0036311/2020 ARAKHITA ROUT CHANDAN MISHRA  / /

VS VS ()

R.T.O. KENDRAPARA //

263 WP(C)/0036312/2020 MAA TARINI TRANSPORT (P) LTD. PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0036313/2020 SOMANATH SWAIN CHANDAN MISHRA  / /

VS VS ()

R.T.O. JAGATSINGHPUR //

265 WP(C)/0036314/2020 RANJAN KUMAR SARANGI BHABANI SANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

266 WP(C)/0036315/2020 MAA TARINI TRANSPORT PROPRIETORSHIP UNITPRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0036316/2020 DEVI PRASAD MOHANTY CHANDAN MISHRA  / /

VS VS ()

R.T.O. CUTTACK //

268 WP(C)/0036317/2020 MEENA KUMAR TRIPATHY BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0036318/2020 MAA TARINI TRANSPORT (P) LTD. PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

270 WP(C)/0036319/2020 ACHUTANANDA SRICHANDAN BHIKARI CHARN PRADHAN  / /

VS VS ()

SURESH CHANDRA SRICHANDAN //

271 WP(C)/0036320/2020 PURNA CHANDRA JENA BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0036321/2020 BINAYAK SAMAL KRISHNA CHANDRA SAHU  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0036322/2020 MAA TARINI TRANSPORT (P) LTD. PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0036323/2020 KESHABA CHANDRA NAYAK BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0036324/2020 AJAYA KUMAR ROUTRAY MANASH RANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0036325/2020 SUJATA DASH BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0036326/2020 BIBHU PRASAD SENAPATI BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

278 WP(C)/0036327/2020 SAROJ KUMAR NATH BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0036328/2020 ANITA PRADHAN S.N.BISWAL  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0036329/2020 DHIRENDRA KUMAR MOHAPATRA BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0036330/2020 AHALYA PANDA SK.ZAFARULLA  / /

VS VS ()

COMMISSIONER OF ENDOWMENTS, KHURDA //

282 WP(C)/0036331/2020 MILLI NAIK S.N.BISWAL  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0036332/2020 DHRUBA CHARAN DAS BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0036333/2020 KANANBALA DAS BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0036334/2020 MANDAKINI BUDA S.N.BISWAL  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0036335/2020 BINAPANI MOHANTY SK.ZAFARULLA  / /

VS VS ()

COMMISSIONER OF ENDOWMENTS, KHURDA //

287 WP(C)/0036336/2020 SANDHYARANI DEVI BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0036337/2020 SABITA SAGAR S.N.BISWAL  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0036338/2020 MEENATI SATAPATHY BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0036339/2020 PITAMBAR MAHALI CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

291 WP(C)/0036340/2020 NIRMALA FATESINGH BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0036341/2020 BANITA SETH S.N.BISWAL  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0036342/2020 KRUSHNA PRASAD PADHI CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

294 WP(C)/0036343/2020 DURGA PRASAD MISHRA BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0036344/2020 SANGEETA PATEL S.N.BISWAL  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0036345/2020 MANORANJAN SENAPATI CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

297 WP(C)/0036346/2020 TRILOCHAN MISHRA CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

298 WP(C)/0036347/2020 BIBHUBHUSAN DAS CHANDAN MISHRA  / /

VS VS ()

UNION OF INDIA //

299 WP(C)/0036348/2020 SANDEEP MOHANTY SHRADHA MOHANTI  / /

VS VS ()

GENERAL MANAGER HR, OMFEC, KHURDA //

300 WP(C)/0036349/2020 PRASANNA KUMAR NANDA BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0036350/2020 BHIKARI NAYAK PRABHAT KUMAR DAS  / /

VS VS ()

TAHASILDAR, DASARATHPUR, JAJPUR //

302 WP(C)/0036351/2020 PINKI MINZ S.N.BISWAL  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0036352/2020 DEBABRAT BEDMATTA BHABANI SHANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0036353/2020 SK. KAYMUDDIN S.K.PRADHAN 3  / /

VS VS ()

COLLECTOR, NAYAGARH //

305 WP(C)/0036354/2020 PRASANTA SEKHAR PATTANAIK SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0036355/2020 SAUBHAGINI MUNDA S.N.BISWAL  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0036356/2020 GAJENDRA KUMAR DHAL SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0036357/2020 MANORAMA PATEL S.N.BISWAL  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0036358/2020 SUVRAMANJARI BEHERA SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

310 WP(C)/0036359/2020 RAMA CHANDRA SAMAL SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0036360/2020 BIJAYA KUMAR MOHAPATA SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0036361/2020 PARBATI BHOI S.N.BISWAL  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0036362/2020 MALAYA KUMAR MALLICK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0036363/2020 ANJALI ROUT SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0036364/2020 SAROJ KUMAR RATHA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0036365/2020 LEEZA MAI PATEL S.N.BISWAL  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0036366/2020 AKSHAYA KUMAR MALLICK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0036367/2020 NATABAR ROUT SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0036368/2020 SUSANT KUMAR HATI SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0036369/2020 RAMESH CHANDRA DASH SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0036370/2020 AKSHAYA KUMAR SAHOO SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0036371/2020 ROJALINI JENA SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0036372/2020 MRUNAL KUMAR MOHANTY ASHIS KUMAR MISHRA  / /

VS VS ()

THE STATE OF ODISHA //

324 WP(C)/0036373/2020 PRAFULLA KUMAR MOHAPATRA SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0036374/2020 MANASHI SAHU SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0036375/2020 DR PUSAPA RANJAN MISHRA ASHIS KUMAR MISHRA  / /

VS VS ()

THE CHIEF DISTRICT MEDICAL OFFICER(CDMO), BALAMGIR //

327 WP(C)/0036376/2020 CHAMAR BHOI ASHIS KUMAR MISHRA  / /

VS VS ()

THE COLLECTOR, BALANGIR //

328 WP(C)/0036377/2020 DAITARI DASH SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0036378/2020 KISHOR CHANDRA PATEL ASHIS KUMAR MISHRA  / /
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VS VS ()

THE STATE OF ODISHA //

330 WP(C)/0036379/2020 NRUSINGH CHARAN RATH SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0036380/2020 SUBRAT KUMAR SATAPATHY SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0036381/2020 BASANTA KUMAR PARIDA SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0036382/2020 CHAKRADHAR DAS SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0036383/2020 FAKIR CHARAN SWAIN SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

335 WP(C)/0036384/2020 BIBHUTI BHUSAN JENA SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

336 WP(C)/0036385/2020 MAMATA BEHERA SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0036386/2020 HIRANYA KUMAR SWAIN SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0036387/2020 NIRANJAN ROUT SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

339 WP(C)/0036388/2020 BICHITRANANDA KHATUA SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

340 WP(C)/0036389/2020 SANKAR CHARAN KHATUA SATYABRATA MOHANTY-1  / /

VS VS ()
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STATE OF ODISHA //

341 WP(C)/0036390/2020 PRASAN KUMAR MOHANTY DEEPALI MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

342 WP(C)/0036391/2020 KSHIRABDHI TANAYA SAHOO DEEPALI MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

343 WP(C)/0036392/2020 KSHIRABDHI TANAYA SAHOO DEEPALI MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

344 WP(C)/0036393/2020 KARANA BISWAS BIKRAM CHANDRA GHADEI  / /

VS VS ()

STATE OF ODISHA //

345 WP(C)/0036394/2020 GANGADHAR GANTHIA SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

346 WP(C)/0036395/2020 KELU CHARAN MOHAPATRA L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

347 WP(C)/0036396/2020 GIRISH CHANDRA NAYAK MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0036397/2020 SASMITA MISHRA L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

349 WP(C)/0036398/2020 BRAJA BANDHU DASH SUPRIYA PATRA  / /

VS VS ()

UNION OF INDIA //

350 WP(C)/0036399/2020 M/S. SPECIMEN HOLDING LTD, BAIBASWATA PANIGRAHI  / /

VS VS ()

EXECUTIVE ENGINEER, B.E. DIVISION, SOUTHCO, BERHAMPUR //

351 WP(C)/0036400/2020 NIRAKAR SAHOO SUPRIYA PATRA  / /

VS VS ()

UNION OF INDIA //

Page 31/47



ORISSA HIGH COURT

FILING REPORT AS ON :18/12/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

352 WP(C)/0036401/2020 ARUN CHOWDARY PONNAM SUPRIYA PATRA  / /

VS VS ()

UNION OF INDIA //

353 WP(C)/0036402/2020 SURESH CHANDRA SAHU BAIBASWATA PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0036403/2020 MAKAR CHARAN SAHOO SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

355 WP(C)/0036404/2020 BINOD KUMAR MISHRA SUPRIYA PATRA  / /

VS VS ()

UNION OF INDIA //

356 WP(C)/0036405/2020 LAKSHMI SUREKHA PONNAM SUPRIYA PATRA  / /

VS VS ()

UNION OF INDIA //

357 WP(C)/0036406/2020 SUDHIR KUMAR SWAIN CHITTARANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

358 WP(C)/0036407/2020 DILIP KUMAR DROLIA SUPRIYA PATRA  / /

VS VS ()

UNION OF INDIA //

359 WP(C)/0036408/2020 NIROD BARAN IAHA AVIJIT PAL  / /

VS VS ()

STATE OF ODISHA //

360 WP(C)/0036409/2020 MAYA DROLIA SUPRIYA PATRA  / /

VS VS ()

UNION OF INDIA //

361 WP(C)/0036410/2020 CHANDAN KUMAR BEHERA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

362 WP(C)/0036411/2020 DHATARAM MAHARATHA @ MARTHA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

SECRETARY TO GOVT. OF ODISHA,KHURDA //

363 WP(C)/0036412/2020 NARAYANI PATI K.K.SWAIN  / /
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VS VS ()

STATE OF ODISHA //

364 WP(C)/0036413/2020 MANISH KUMAR BAGH SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

365 WP(C)/0036414/2020 JHASAKETAN PRADHAN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

366 WP(C)/0036415/2020 ANIRUDHA KAR SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

367 WP(C)/0036416/2020 NETRAMANI DAS K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0036417/2020 SAGAR MIRDHA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

369 WP(C)/0036418/2020 KRUSHNA CHANDRA PRADHAN K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

370 WP(C)/0036419/2020 PARITOSH BALIARSINGH PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

371 WP(C)/0036420/2020 RANJITA ROUT K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

372 WP(C)/0036421/2020 CHANDAN SEKHAR SAHU SONITA BISWAL  / /

VS VS ()

UNION OF INDIA //

373 WP(C)/0036422/2020 MADHAB CHANDRA MAHAKUD K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

374 WP(C)/0036423/2020 RAJANI KANTA SUTAR SHASHI BHUSAN JENA  / /

VS VS ()
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STATE OF ODISHA //

375 WP(C)/0036424/2020 GOKUL CHANDRA NAYAK K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

376 WP(C)/0036425/2020 MANMOHAN SRIMALI MANOJ VERMA  / /

VS VS ()

STATE OF ODISHA //

377 WP(C)/0036426/2020 BASANTI MAHAPATRA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

378 WP(C)/0036427/2020 DHIREN KUMAR SAHU K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

379 WP(C)/0036428/2020 ULLASH CHANDRA MOHANTY K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

380 WP(C)/0036429/2020 SARMILA PATTANAYAK GOURI MOHAN RATH  / /

VS VS ()

STATE OF ODISHA //

381 WP(C)/0036430/2020 SANTI RANJAN DEY MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

382 WP(C)/0036431/2020 BANGESWAR SWAIN K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

383 WP(C)/0036432/2020 GANGADHARA BEHERA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

384 WP(C)/0036433/2020 RAGHUNATH MAHANKUDA SIDDHARTH GOUTAM DAS  / /

VS VS ()

STATE OF ODISHA //

385 WP(C)/0036434/2020 ARTATRAN BHUYAN GOURI MOHAN RATH  / /

VS VS ()

STATE OF ODISHA //
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386 WP(C)/0036435/2020 SANYASI SETHI JYOTI RANJAN KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

387 WP(C)/0036436/2020 JOGINDRA MISHRA B.K.ROUTRAY  / /

VS VS ()

THE STATE OF ODISHA //

388 WP(C)/0036437/2020 SARITA KUMARI MISHRA JYOTI RANJAN KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

389 WP(C)/0036438/2020 TUNI PATRA JYOTI RANJAN KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

390 WP(C)/0036439/2020 RABINARAYAN PANIGRAHI PRASANTA KUMAR MOHANTY 2  / /

VS VS ()

STATE OF ODISHA //

391 WP(C)/0036440/2020 TAPAS RANJAN SAHOO K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

392 WP(C)/0036441/2020 TRILOCHANA PATRO JYOTI RANJAN KHATUA  / /

VS VS ()

STATE OF ODISHA //

393 WP(C)/0036442/2020 BISHNU PRASAD DAS PRASANTA KUMAR MOHANTY 2  / /

VS VS ()

THE COLLECTOR CUM DISTRICT MAGISTRATE, SAMBALPUR //

394 WP(C)/0036443/2020 RAMA CHANDRA BISWAL BIKRAM KESHARI BAL  / /

VS VS ()

THE COLLECTOR, KENDRAPARA //

395 WP(C)/0036444/2020 SATCHIDANANDA SETHI BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

396 WP(C)/0036445/2020 RAJKUMAR RANBIDA SUBRAT KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

397 WP(C)/0036446/2020 RAMESH CH. NAYAK S.D.ROUTRAY  / /
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VS VS ()

STATE OF ODISHA //

398 WP(C)/0036447/2020 AKSHAYA KUMAR DAS S.P.NATH  / /

VS VS ()

DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL CUTTACK //

399 WP(C)/0036448/2020 HARIHAR MOHAPATRA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

400 WP(C)/0036449/2020 RAMACHANDRA PRADHAN BIPLAB MOHANTY  / /

VS VS ()

ODISHA PRIMARY EDUCATION PROGRAMME AUTHORITY //

401 WP(C)/0036450/2020 JAJNYA NARAYAN PATTANAYAK PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

402 WP(C)/0036451/2020 SUBASH CHANDRA MISHRA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

403 WP(C)/0036452/2020 KRITI CHANDRA PALAI S.P.NATH  / /

VS VS ()

DEPUTY REGISTRAR, ORISSA ADMINISTRATIVE TRIBUNAL, CUTTACK //

404 WP(C)/0036453/2020 RABINDRA KUMAR SAHOO S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

405 WP(C)/0036454/2020 RABINDRA KUMAR SAHOO S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

406 WP(C)/0036455/2020 SHIBA BEHERA AGASTI KANUNGO  / /

VS VS ()

SECRETARY DEPTT. OF REVENUE ORISSA //

407 WP(C)/0036456/2020 RABINDRA KUMAR SAHOO S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

408 WP(C)/0036457/2020 KAMALA KANTA DAS RAMAKANTA NAYAK  / /

VS VS ()
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STATE OF ODISHA //

409 WP(C)/0036458/2020 BHARATI SAHOO SUBAS CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

410 WP(C)/0036459/2020 RABINDRA KUMAR SAHOO S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

411 WP(C)/0036460/2020 SBI EMPLOYEES CO-OPERATIVE CREDIT AND THRIFT SOCIETY LTD,SAMIR KUMAR MISHRA  / /

VS VS ()

ODISHA STATE FINANCIAL CORPORATION, OMP SQUARE, CUTTACK 3 //

412 WP(C)/0036461/2020 RABINDRA KUMAR SAHOO S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

413 WP(C)/0036462/2020 RADHESHYAM SANDA DILIP KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //

414 WP(C)/0036463/2020 RABINDRA KUMAR SAHOO S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

415 WP(C)/0036464/2020 BIDHAN CHANDRA PAHI TUSHAR KANTA NAYAK  / /

VS VS ()

STATE OF ODISHA //

416 WP(C)/0036465/2020 SARITA BEHERA S.S.RAY 2  / /

VS VS ()

STATE OF ODISHA //

417 WP(C)/0036466/2020 KSHETRABASI SAHOO M.PANDA  / /

VS VS ()

COMMISSIONER LAND REFORMS AND SETTLEMENT CUTTACK //

418 WP(C)/0036467/2020 RANJAN KUMAR BEHERA DEBENDRA KUMAR DWIBEDI  / /

VS VS ()

STATE OF ODISHA //

419 WP(C)/0036468/2020 BISWAJIT SWAIN MANORANJAN MISHRA  / /

VS VS ()

STATE OF ODISHA //
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420 WP(C)/0036469/2020 BRAJANAGAR TRUCK OWNERS ASSOCIATIONASIIT KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

421 WP(C)/0036470/2020 RAMA MOHAN PANDA JYOTIRMAYA SAHOO  / /

VS VS ()

MANGAING DIRECTOR, ODISHA NFOREST DEVELOPMENT CORPORATION LTD, KHURDA //

422 WP(C)/0036471/2020 NIRANJAN NAYAK PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

423 WP(C)/0036472/2020 SAROJ KUMAR BEURA DILIP KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //

424 WP(C)/0036473/2020 KAMALAPRAVA MOHANTY DIPTI RANJAN BHOKTA  / /

VS VS ()

STATE OF ODISHA //

425 WP(C)/0036474/2020 SURENDRA KUMAR BISWAL PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

426 WP(C)/0036475/2020 PARAMAANANDA MISHRA PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

427 WP(C)/0036476/2020 REDTECH SOLUTIONS INDIA PVT. LTD., CUTTACKDEEPALI MAHAPATRA  / /

VS VS ()

UNION OF INDIA //

428 WP(C)/0036477/2020 GURUDATTA LALATENDU SAMAL PRABHU PRASANNA BEHERA  / /

VS VS ()

UNION OF INDIA //

429 WP(C)/0036478/2020 LIMBOLA SHAILESH RAMBHAI @S.R.LIMBOLASAMARENDRA BAHADUR  / /

VS VS ()

UNION OF INDIA //

430 WP(C)/0036479/2020 ANJAN KUMAR BEJ SONALI PRIYADARSHINI  / /

VS VS ()

STATE OF ODISHA //

431 WP(C)/0036480/2020 JAYANTA NARAYAN PATI BIBHUTI BHUSAN BEHERA  / /

Page 38/47



ORISSA HIGH COURT

FILING REPORT AS ON :18/12/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

432 WP(C)/0036481/2020 RUPEI DEI PRAKASH K. MISHRA  / /

VS VS ()

STATE OF ODISHA //

433 WP(C)/0036482/2020 JITENDRA KUMAR BIBHAR K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

434 WP(C)/0036483/2020 KUSA SABRA SEVATI SOREN  / /

VS VS ()

STATE OF ODISHA //

435 WP(C)/0036484/2020 GOPINATH PADHAN K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

436 WP(C)/0036485/2020 AJAYA KUMAR MOHANTY NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

437 WP(C)/0036486/2020 ARUNA KUMAR PRADHAN SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

438 WP(C)/0036487/2020 CHINMAYA KUMAR DAS SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

439 WP(C)/0036488/2020 LAXMIMANI TUDU M.PRATAP@PRATAP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

440 WP(C)/0036489/2020 DOREEN B.SCHNURR RAKESH KUMAR MALLICK  / /

VS VS ()

UNION OF INDIA //

441 WP(C)/0036490/2020 BISWARANJAN PRADHAN PRASHANTA KUMAR NAYAK  / /

VS VS ()

UNION OF INDIA //

442 WP(C)/0036491/2020 GEETANJALI PRADHAN PRASHANTA KUMAR NAYAK  / /

VS VS ()
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UNION OF INDIA //

443 WPCRL/0000151/2020 CHAVA NEELIMA M/S SANDIPANI MISHRA  / /0

VS VS ()

UNION OF INDIA //

444 ABLAPL/0016003/2020 MANABODH BHAINSAL @ KHALNAYAK HEMANTA KUMAR MUND LAKHANPUR /232 /2020

VS VS ()

STATE OF ODISHA //

445 ABLAPL/0016004/2020 BHUTI PANDA SAROJ KUMAR PADHI PIPLI /395 /2020

VS VS ()

STATE OF ODISHA //

446 ABLAPL/0016005/2020 KAILASH CHANDRA MOHAPATRA PRASANNA KUMAR NANDA KHANDAGIRI P.S. /838 /2020

VS VS ()

STATE OF ODISHA //

447 ABLAPL/0016006/2020 DEBI PRASAD PRADHAN @ KALACHAND SOUBHAGYA KUMAR DASH PURUSHOTTAMPUR /320 /2020

VS VS ()

STATE OF ODISHA //

448 ABLAPL/0016007/2020 PREMANANDA SAHA @ SAHU JAGABANDHU SAHU BARGARH /146 /2017

VS VS ()

STATE OF ODISHA //

449 ABLAPL/0016008/2020 ABHIMANYU SAHU SUSHANTA KUMAR PRADHAN BOLANGIR SADAR /346 /2020

VS VS ()

STATE OF ODISHA //

450 ABLAPL/0016009/2020 BIJAN PRASAD BEHERA KISHORE KU MISHRA NANDIPADA /151 /2020

VS VS ()

STATE OF ODISHA //

451 ABLAPL/0016010/2020 UDAYA KUMAR SAHOO PABITRA KUMAR NAYAK CHAULIAGANJA /197 /2020

VS VS ()

STATE OF ODISHA //

452 ABLAPL/0016011/2020 MINAKETAN DALEI MANORANJAN PADHY KRUSHNA PRASAD /198 /2020

VS VS ()

STATE OF ODISHA //

453 ABLAPL/0016012/2020 DIPU @ ASIT KUMAR MANGARAJ BISWARANJAN DALAI CHAULIAGANJA /449 /2020

VS VS ()

STATE OF ODISHA //
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454 ABLAPL/0016013/2020 ANIRUDHA SWAIN ASHOK KU SAHOO KENDRAPARA /320 /2020

VS VS ()

STATE OF ODISHA //

455 ABLAPL/0016014/2020 BHAGIRATHI JENA UNMESH CHANDRA JENA AGARAPADA /80 /2019

VS VS ()

STATE OF ODISHA //

456 ABLAPL/0016015/2020 ABHIJIT NAYAK CHANDRA LEKHA RAY  / /0

VS VS ()

STATE OF ODISHA //

457 ABLAPL/0016016/2020 BANITA DEI DAITRI PRADHAN TUMUDIBANDHA /7 /2020

VS VS ()

STATE OF ODISHA //

458 ABLAPL/0016017/2020 BANAMALI NAIK PRAVAT KUMAR NAYAK ANGUL TOWN /1327 /2020

VS VS ()

STATE OF ODISHA //

459 ABLAPL/0016018/2020 ANANTA KUMAR NAYAK PRAMODA KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

460 ABLAPL/0016019/2020 SANJEEB KUMAR SAHOO SANJIB MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

461 ABLAPL/0016020/2020 SANTILATA NAIK PRAMODA KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

462 ABLAPL/0016021/2020 UMASHANKAR MISHRA SARAJ KUMAR PADHI PIPLI /235 /2020

VS VS ()

STATE OF ODISHA //

463 ABLAPL/0016022/2020 BENUDHARA @ BENU BHANJA SATYAJIT MUKHERJEE NUAGAON /97 /2020

VS VS ()

STATE OF ODISHA //

464 ABLAPL/0016023/2020 PRAMOD LENKA DEBENDRA DHAR NIHALPRASAD /141 /2020

VS VS ()

STATE OF ODISHA //

465 ABLAPL/0016024/2020 SANJIB NAIK PRAVAT KUMAR NAYAK ANGUL TOWN /1327 /2020
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VS VS ()

STATE OF ODISHA //

466 ABLAPL/0016025/2020 SIBARAM DIGAL SUJATA JENA BALLIGUDA /210 /2020

VS VS ()

STATE OF ODISHA //

467 ABLAPL/0016026/2020 SARADA PRASAD MALLICK BISWARANJAN DALAI TIRTOL /145 /2020

VS VS ()

STATE OF ODISHA //

468 ABLAPL/0016027/2020 BIDULATA MALLICK BISWARANJAN DALAI TIRTOL /145 /2020

VS VS ()

STATE OF ODISHA //

469 ABLAPL/0016028/2020 GHASI BEHERA NIRANJAN PANDA HARABHANGA /129 /2020

VS VS ()

STATE OF ODISHA //

470 ABLAPL/0016029/2020 SUNAKAR MALLIK ABHAYA KUMAR PARIDA DHARMASALA /525 /2020

VS VS ()

STATE OF ODISHA //

471 ABLAPL/0016030/2020 SAROJ KUMAR SETHI @ SAROJ SETHI @ SAROJUBHARAT JALLI CHANDAPUR /133 /2020

VS VS ()

STATE OF ODISHA //

472 ABLAPL/0016031/2020 PITANI NAGMANI SACHIDANANDA PADHEE ATTABIRA /13 /2014

VS VS ()

STATE OF ODISHA //

473 ABLAPL/0016032/2020 RAMA CHANDRA MOHAPATRA S.P.DASH SORO /336 /2020

VS VS ()

STATE OF ODISHA //

474 ABLAPL/0016033/2020 MAHINDRA KISAN S.P.DASH RENGALI (SAMBALPUR) /205 /2020

VS VS ()

STATE OF ODISHA //

475 ABLAPL/0016034/2020 RAMRAJ SINGH SATYABRATA MOHANTY BARANGA /204 /2020

VS VS ()

STATE OF ODISHA //

476 ABLAPL/0016035/2020 ANKIT AGARWAL ARIJEET MISHRA  / /0

VS VS ()
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STATE OF ODISHA (GST) //

477 ABLAPL/0016036/2020 SURAJ @ SURYA NAIK TRILOCHAN NANDA KHARIAR /313 /2020

VS VS ()

STATE OF ODISHA //

478 ABLAPL/0016037/2020 MANJUBALA DAS BASANTA KUMAR DAS JALESWAR /397 /2020

VS VS ()

STATE OF ODISHA //

479 ABLAPL/0016038/2020 NIRUPAMA DAS BASANTA KUMAR DAS JALESWAR /397 /2020

VS VS ()

STATE OF ODISHA //

480 ABLAPL/0016039/2020 ANANDA BAG SURYAKANTA DWIBEDI GAISILET /52 /2019

VS VS ()

STATE OF ODISHA //

481 ABLAPL/0016040/2020 SOUMYA RANJAN DAS SURYAKANTA DASH BIRIDI PS /189 /2020

VS VS ()

STATE OF ODISHA //

482 ABLAPL/0016041/2020 MUNA MALIKA M.R.DHAL  /353 /2020

VS VS ()

STATE OF ODISHA //

483 ABLAPL/0016042/2020 SUSHANT KUMAR BEHERA @ NILU BEHERA SURYAKANTA DWIBEDI RANPUR /332 /2020

VS VS ()

STATE OF ODISHA //

484 ABLAPL/0016043/2020 MAHINDRA KISAN S.P.DASH RENGALI (SAMBALPUR) /206 /2020

VS VS ()

STATE OF ODISHA //

485 ABLAPL/0016044/2020 KAMAL KUMAR TOSHNIWAL NIRANJAN LENKA BARIPADA TOWN /866 /2020

VS VS ()

STATE OF ODISHA //

486 ABLAPL/0016045/2020 MANAS MALLICK UMESH CHANDRA MOHANTY PIPLI /164 /2019

VS VS ()

STATE OF ODISHA //

487 ABLAPL/0016046/2020 SUNAKARA NAYAK AJIT KUMAR PANDA BADAGODA P.S. /355 /2020

VS VS ()

STATE OF ODISHA //
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488 ABLAPL/0016047/2020 AJAYA KUMAR PALAI SUSANTA KUMAR TRIPATHY KRUSHNA PRASAD /113 /2020

VS VS ()

STATE OF ODISHA //

489 ABLAPL/0016048/2020 DEEPAK KUMAR BEHERA S.MOHAPATRA JHARSUGUDA /841 /2020

VS VS ()

STATE OF ODISHA //

490 ABLAPL/0016049/2020 RAINA MALLICK GIRIDHARI SINGH BHADRAK TOWN /61 /2020

VS VS ()

GRPS BHADRAK (EAST COAST RAILWAY) //

491 ABLAPL/0016050/2020 LALATATENDU SWAIN GIRIDHARI SINGH BHADRAK TOWN /61 /2020

VS VS ()

GRPS BHADRAK (EAST COAST RAILWAY) //

492 ABLAPL/0016051/2020 BANAMALI JENA PRAKASH KUMAR NAYAK KUMBHARAPARA /284 /2020

VS VS ()

STATE OF ODISHA //

493 ABLAPL/0016052/2020 ARUN KUMAR BARIK AJAYA KUMAR MOHARANA KEONJHAR TOWN /270 /2020

VS VS ()

STATE OF ODISHA //

494 ABLAPL/0016053/2020 PARBATI NAYAK R.C.MOHARANA CAPITAL P.S. /548 /2020

VS VS ()

STATE OF ODISHA //

495 ABLAPL/0016054/2020 SUBHAM BARIK SATYA RANJAN MULIA MAHILA P.S.(BBSR) /67 /2020

VS VS ()

STATE OF ODISHA //

496 ABLAPL/0016055/2020 BISWAJIT BEHERA SATYA RANJAN MULIA JAGATPUR /522 /2020

VS VS ()

STATE OF ODISHA //

497 ABLAPL/0016056/2020 PADMINI MAHANTA PARTHA SARATHI DAS TURUMUNGA /118 /2020

VS VS ()

STATE OF ODISHA //

498 ABLAPL/0016057/2020 DIBYADARSAN MAHAKUD PARTHA SARATHI DAS PANDAPADA /134 /2020

VS VS ()

STATE OF ODISHA //

499 ABLAPL/0016058/2020 BHAGABAN BEHERA RANJAN KU NAYAK BASTA /57 /2020

Page 44/47



ORISSA HIGH COURT

FILING REPORT AS ON :18/12/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

500 ABLAPL/0016059/2020 BHRAMARABARA NAYAK @ BHRAMARA NAYAKRAJENDRA NARAYAN ROUT SORO /420 /2020

VS VS ()

STATE OF ODISHA //

501 ABLAPL/0016060/2020 BASANTI PATRA L.BHUYAN BUGUDA /347 /2020

VS VS ()

STATE OF ODISHA //

502 ABLAPL/0016061/2020 SUKANTA BHOI DEBASIS TRIPATHY BALANGA /57 /2020

VS VS ()

STATE OF ODISHA //

503 ABLAPL/0016062/2020 SATYABRATA DASH L.N.RAYATSINGH MANCHESWAR P.S. /429 /2020

VS VS ()

STATE OF ODISHA //

504 ABLAPL/0016063/2020 JAMUNA DASH L.N.RAYATSINGH MANCHESWAR P.S. /429 /2020

VS VS ()

STATE OF ODISHA //

505 ABLAPL/0016064/2020 SATYANARAYAN NAYAK P.K.KUNDU PURI TOWN /263 /2020

VS VS ()

STATE OF ODISHA //

506 ABLAPL/0016065/2020 MANAS KUMAR GURU ARIJEET MISHRA KUAKHIA /418 /2020

VS VS ()

STATE OF ODISHA //

507 ABLAPL/0016066/2020 MANOJ KUMAR JHALIA RANJIT MOHANTY BASUDEVPUR /328 /2020

VS VS ()

STATE OF ODISHA //

508 ABLAPL/0016067/2020 MITU BEHERA S.K.BHANJADEO BEGUNIA P.S. /231 /2020

VS VS ()

STATE OF ODISHA //

509 ABLAPL/0016068/2020 KALIA @ KALANDI SETHY S.P.DAS TUMUSINGA /174 /2020

VS VS ()

STATE OF ODISHA //

510 ABLAPL/0016069/2020 SOMANATH SWIAN S.K.BHANJADEO KHURDA SADAR /192 /2020

VS VS ()
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STATE OF ODISHA //

511 ABLAPL/0016070/2020 SATYAJIT SAHOO M.SWAIN  / /0

VS VS ()

STATE OF ODISHA //

512 ABLAPL/0016071/2020 ABHAY KUMAR DAS BUDHIRAM DAS BALIMI /177 /2020

VS VS ()

STATE OF ODISHA //

513 ABLAPL/0016072/2020 SABITRI DAS BUDHIRAM DAS BALIMI /177 /2020

VS VS ()

STATE OF ODISHA //

514 ABLAPL/0016073/2020 SUJIT KUMAR JENA @ PANUA @ SUDIP B.K.SAHOO RANPUR /243 /2020

VS VS ()

STATE OF ODISHA //

515 ABLAPL/0016074/2020 PRAMOD KUMAR KHANDUAL PRAVASH CHANDRA JENA BINJHARPUR /263 /2019

VS VS ()

STATE OF ODISHA //

516 ABLAPL/0016075/2020 LITU @ BIJAY KUMAR SAHU ANJAN KU BISWAL KULIANA /158 /2020

VS VS ()

STATE OF ODISHA //

517 ABLAPL/0016076/2020 PRAKASH JENA @ PAPU JENA B.P.CHHUALSINGH JATNI P.S. /160 /2020

VS VS ()

STATE OF ODISHA //

518 ABLAPL/0016077/2020 MAHENDRA KUMAR HOTA S.K.JOSHI  / /0

VS VS ()

STATE OF ODISHA //

519 ABLAPL/0016078/2020 ASIT KUMAR SARANGI SURESH KUMAR JENA BANGRIPOSI /205 /2020

VS VS ()

STATE OF ODISHA //

520 ABLAPL/0016079/2020 BIMALA BEHERA JYOTIRMAYA SAHOO  / /0

VS VS ()

STATE OF ODISHA //

521 ABLAPL/0016080/2020 SOLA @ SOLEMAN SAHA@ KHAN NIRAJ KUMAR SETHI DHENKANAL SADAR /30 /2020

VS VS ()

STATE OF ODISHA //
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522 ABLAPL/0016081/2020 SAILA SWAIN JYOTIRMAYA SAHOO SHERAGADA /49 /2019

VS VS ()

STATE OF ODISHA //

523 ABLAPL/0016082/2020 MANOJ KUMAR BEHERA JYOTIRMAYA SAHOO  / /0

VS VS ()

STATE OF ODISHA //

524 ABLAPL/0016083/2020 JAGA @ JAGANNATH BARAD ASHOK KUMAR BEHERA ODAGAON /200 /2020

VS VS ()

STATE OF ODISHA //

525 ABLAPL/0016084/2020 RINKU PALITA UDIT RANJAN JENA BARGARH SADAR /245 /2020

VS VS ()

STATE OF ODISHA //

526 ABLAPL/0016085/2020 NABA KISHORE BISOI CHAITANYA NAYAK JAGATPUR /524 /2020

VS VS ()

STATE OF ODISHA //

527 WPC(OAC)/0001395/2016 SATRUGHNA DASH DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

528 WPC(OAC)/0002044/2005 GOBARDHAN NAIK M/S. UPENDRA KUMAR SAMAL  / /

VS VS ()

STATE OF ODISHA //

529 WPC(OAC)/0002044/2015  / /

VS VS ()

//

530 WPC(OAC)/0002257/2014 KISHORE CHANDRA JENA SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

531 WPC(OAC)/0003312/2011 SRIDHAR SAHOO M/S.BISWA BIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //
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1 30/2020 VEDANT FASHIONS PVT. LTD.-MP SASWAT KUMAR ACHARYA

ARBA/18/2020

2 83/2020 SATAR KHAN-MP JAGANNATH KAMILA

JCRLA/58/2010

3 84/2020 PATRA MUNDA-MP MR.CHITTA RANJAN SAHU, SUSAMA RANI SAHOO

JCRLA/8/2016

4 102/2020 KUMUDABANDHU-MP M/S.S.P.MISRA

SA/180/2000

5 103/2020 KUMUDABANDHU-MP M/S.S.P.MISRA

SA/180/2000

6 104/2020 KUMUDABANDHU-MP M/S.S.P.MISRA

SA/180/2000

7 134/2020 ICICI LOMBARD MOTOR INSURANCE,ZENITH HOUSE-MPADV

CMAPL/264/2020

8 135/2020 DIVL.MANAGER,NATIONAL INSURANCE CO.LTD.-MP ADV.

CMAPL/265/2020

9 136/2020 BRANCH MANAGER, ORIENTAL INSRUANCE CO.LTD.-MPADV

CMAPL/234/2020

10 138/2020 RAKESH KUMAR BARIK-MP A.P.BOSE

MATA/115/2020

11 139/2020 RAKESH KUMAR BARIK-MP AMIT PRASAD BOSE

MATA/116/2020

12 213/2020 GOBARDHAN NAIK-MP M/S. UPENDRA KUMAR SAMAL

WPC(OAC)/2044/2005

13 214/2020 SRIDHAR SAHOO-MP M/S.BISWA BIHARI MOHANTY

WPC(OAC)/3312/2011

14 218/2020 RANJIT KU.BINDHANI-MP BIJAYA KU.MISHRA

RPFAM/289/2019

15 219/2020 UPENDRA MALLICK-MP RAJENDRA N.ROUT

RPFAM/12/2020

16 228/2020 DIPANJALI SAHOO-MP SANDIPANI MISRA

TRP(C)/231/2020

17 229/2020 SANTOSHI BHADRA-MP AMIT PRASAD BOSE

TRP(C)/232/2020

18 234/2020 KALI PRASAD MISHRA-MP B.N.SAMANTARAY

CRLMP/1614/2020

19 235/2020 ASHOK  KUMAR DAS-MP GOURI KUMAR RATH

CRLMP/1655/2020

20 507/2020 KAZI BEWA-MP M/S.DIBAKAR BHUYAN

RSA/596/2005

21 508/2020 LAMBODAR BEHERA-MP TANMAY MISHRA

RSA/501/2018

22 509/2020 BENUDHAR BEHERA-MP D.P.MOHANTY

RSA/46/2011

23 510/2020 BENUDHAR BEHERA-MP M/S.B.H.MOHANTY

RSA/46/2011

24 511/2020 BENUDHAR BEHERA-MP M/S.B.H.MOHANTY

RSA/46/2011

25 512/2020 BENUDHAR BEHERA-MP M/S.B.H.MOHANTY

RSA/46/2011

26 513/2020 KAILASH CH.SAHOO-MP M/S.BALARAM OJHA
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RSA/201/2006

27 514/2020 SK.RAMTULLA-MP S.K.NAYAK 2

RSA/248/2018

28 515/2020 SK.RAMTULLA-MP M/S.S.K.NAYAK 2, KINTARA,S.S.K.NAYAK,A.BEHERA,G.C.RAY,K.BEHERA

RSA/248/2018

29 516/2020 JHANSIRANI MOHANTY @ DAS-MP APARESH BHOI

RSA/97/2020

30 517/2020 JHANSIRANI MOHANTY @ DAS-MP APARESH BHOI

RSA/97/2020

31 541/2020 DEBARANJAN DAS-MP M/S.RAMAKANTA MOHANTY

RVWPET/278/2010

32 545/2020 M/S. PINNACLE CLOTHING CO.-MP ABHISHEK KUMAR DWIVEDI

CRLREV/481/2020

33 546/2020 KAIBALYA HARIPAL-MP PRADEEP KU KHUNTIA

CRLREV/484/2020

34 547/2020 HEMANTA BANCHHOR @ RINKU-MP DHIRENDRA KU. MOHAPATRA

CRLREV/403/2020

35 679/2020 PUSPALATA TRIPATHY-MP M/S.GURUDUTTA SENAPATI

CMP/1073/2018

36 680/2020 GIRIDHARI LAL AGRAWAL-MP S.P.SARANGI

CMP/696/2020

37 681/2020 CSM TECHNOLOGY PRIVATE LIMITED-MP M/S DR. RADHA CHARAN DAS

CMP/698/2020

38 757/2020 BADA BEMAL-MP A.C.BEHERA

FAO/723/2020

39 758/2020 BADA BEMAL-MP A.C.BEHERA

FAO/723/2020

40 759/2020 RAJANIKANTA MURMU-MP MADHUMITA PANDA

FAO/724/2020

41 1219/2020 MD. IFTEKHAR ALAM-MP P.R.CHHATOI

CRLMC/1751/2020

42 1220/2020 ROHITA KUMAR BEURA-MP P.K.SAHOO

CRLMC/1752/2020

43 1221/2020 PRASANTA KUMAR JENA-MP AMULYA RATNA PANDA

CRLMC/1753/2020

44 1222/2020 SWETA KUMAR BEHERA-MP JUGALA KISHORE PANDA

CRLMC/1755/2020

45 1223/2020 DR. RABI RANJAN SAHU-MP SOURA CHANDRA MOHAPATRA

CRLMC/1754/2020

46 1224/2020 T.J.MOSHES-MP SURYAKANTA DASMOHAPATRA

CRLA/634/2020

47 1224/2020 VIJAY SINGH-MP S.D.DAS

CRLMC/1756/2020

48 1225/2020 SUJIT KARNA-MP M/S.AMAR KUMAR MOHANTY

CRLA/50/2018

49 1225/2020 AXIS BANK LIMITED-MP RAJJEET ROY

CRLMC/1757/2020

50 1226/2020 PRADIP KU.MEDINIRAY-MP M/S.R.C.SWAIN

CRLA/437/2013

51 1226/2020 AXIS BANK LIMITED-MP RAJJEET ROY

CRLMC/1757/2020

52 1227/2020 JAYANTA KU.RATH-MP M/S.HARIPAD MOHANTY

CRLA/206/2014

53 1227/2020 SUJIT KUMAR PATRA-MP ASHIS KUMAR MISHRA

CRLMC/1759/2020

54 1228/2020 MANOJ KUMAR PANIGRAHI-MP RAJIB LOCHAN PATTNAIK

CRLMC/1760/2020

55 1229/2020 GANESWAR @ GANIA BISWAL-MP SOUBHAGYA KU. DASH

CRLMC/1761/2020

56 1230/2020 BISWA RANJAN CHUALSINGH-MP B.S.PANIGRAHI

CRLMC/1563/2020

57 1253/2020 LALAN SAHA-MP PRAVASH CH. JENA

ABLAPL/10452/2020
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58 1291/2020 SURENDRA PUJARI-MP RANJAN KUMAR MOHANTY

BLAPL/3474/2020

59 1292/2020 GUNANIDHI SAHU-MP PRAFULLA KUMAR KAR

BLAPL/8929/2020

60 1294/2020 MD. AKHTAR @ RAJU-MP BHARATI DASH

BLAPL/9279/2020

61 1411/2020 THE DIVISIONAL MANAGER, M/S. SRIRAM GENERAL INSURANCE COMPANY LIMITED-MPGIRIJA PRASAD DUTTA

MACA/786/2020

62 1412/2020 LEGAL MANAGER, BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LIMITED-MPG.P.DUTTA

MACA/787/2020

63 1413/2020 DIVL.MANAGER,NATIONAL INSURANCE CO.LTD.-MP M/S.MAHITOSH SINHA

MACA/647/2015

64 1414/2020 DIVL.MANAGER,NATIONAL INSURANCE CO.LTD.-MP M/S.MAHITOSH SINHA

MACA/647/2015

65 1674/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/757/2020

66 1675/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/757/2020

67 1676/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/757/2020

68 1677/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/757/2020

69 1678/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSE(S AND ME)

WA/758/2020

70 1679/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSE(S AND ME)

WA/758/2020

71 1680/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSE(S AND ME)

WA/758/2020

72 1681/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSE(S AND ME)

WA/758/2020

73 1682/2020 GANESH CHANDRA TRIPATHY-MP BHOJARAJ STH

WA/759/2020

74 1683/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/760/2020

75 1684/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/760/2020

76 1685/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/760/2020

77 1686/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/760/2020

78 1687/2020 SAKHIGOPAL REGULATED MARKET COMMITTEE-MP AMIT PRASAD BOSE

WA/761/2020

79 1688/2020 SAKHIGOPAL REGULATED MARKET COMMITTEE-MP AMIT PRASAD BOSE

WA/761/2020

80 1689/2020 DEBA PRASAD PRUSTY-MP MITHUN DAS

WA/762/2020

81 1690/2020 GOLAPA SAHU-MP M/S.SHASHI BHUSAN JENA,S.BEHERA,A.MISHRA,C.K.SAHOO

WA/143/2019

82 1691/2020 TARTITIUS KERKETTA-MP M/S.DR.SUJATA DASH

WA/268/2015

83 1692/2020 JAGDEV MAJHI-MP MR.BIBHUTI KESHARI BISWAL

WA/172/2019

84 1693/2020 MAMATARANI MOHANTY-MP M/S.SRIKAR KUMAR RATH

WA/138/2017

85 15583/2020 SANJAY KUMAR MISHRA-MP TATHAGATA SAHOO

WP(C)/25753/2020

86 15584/2020 BHABANI SANKAR DAS-MP BIPLAB MOHANTY

WP(C)/36203/2020

87 15585/2020 SCHOOL MANAGING COMMITTEE, BAGHAMARA UGME SCHOOL-MPANJAN KUMAR BISWAL

WP(C)/36204/2020

88 15586/2020 HRUSHIKESH KANDI-MP ASHOK PATTANAIK

WP(C)/36212/2020

89 15587/2020 MANASI SAMAL-MP SOMANATH MISHRA
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WP(C)/36215/2020

90 15588/2020 HRUSHIKESH KANDI-MP ASHOK PATTANAIK

WP(C)/36216/2020

91 15589/2020 D.VENKAT RAO-MP SANJIB MOHANTY

WP(C)/36226/2020

92 15590/2020 STATE OF ODISHA-MP STANDING COUNSEL (TRANSPORT)

WP(C)/36230/2020

93 15591/2020 STATE OF ODISHA-MP STANDING COUNSEL (TRANSPORT)

WP(C)/36231/2020

94 15592/2020 JAYANTA DIXIT-MP PRASANTA KUMAR SATAPATHY

WP(C)/36232/2020

95 15593/2020 ASOKA KUMAR DHALSAMANTA-MP GYANA RANJAN SETHI

WP(C)/35513/2020

96 15594/2020 BISWAMBAR SETHI-MP GYANA RANJAN SETHI

WP(C)/36233/2020

97 15595/2020 STATE OF ODISHA-MP STANDING COUNSEL (TRANSPORT)

WP(C)/36234/2020

98 15596/2020 RASHMI RANJAN DASH-MP SUJATA JENA

WP(C)/36235/2020

99 15597/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36236/2020

100 15598/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36236/2020

101 15599/2020 DR.ROSALIN ROUT-MP BIBHU PRASAD DAS

WP(C)/36237/2020

102 15600/2020 BISWAJIT PANDUA-MP UMESH CHANDRA MOHANTY

WP(C)/36239/2020

103 15601/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36238/2020

104 15602/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36238/2020

105 15603/2020 MANISH SAHU-MP ARUN KUMAR PATRA

WP(C)/36240/2020

106 15604/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36241/2020

107 15605/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36241/2020

108 15606/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36243/2020

109 15607/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36243/2020

110 15608/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36245/2020

111 15609/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36245/2020

112 15610/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36246/2020

113 15611/2020 M/S. HI TECH EDIFICE PVT. LTD., KHURDA-MP SUBHANKAR ROUT

WP(C)/36246/2020

114 15612/2020 AGILE AIRPORT SERVICES PRIVATE LIMITED-MP SARADA.P.SARANGI

WP(C)/36247/2020

115 15613/2020 SARAT NAYAK-MP TANMAY MISHRA

WP(C)/36249/2020

116 15614/2020 SARAT NAYAK-MP TANMAY MISHRA

WP(C)/36249/2020

117 15615/2020 JHUNULATA SAHOO-MP TANMAY MISHRA

WP(C)/36252/2020

118 15616/2020 MUKESH KUMAR SHARMA-MP PRAFULLA KUMAR RATH

WP(C)/36250/2020

119 15617/2020 JHUNULATA SAHOO-MP TANMAY MISHRA

WP(C)/36252/2020

120 15618/2020 AJAYA KUMAR SENAPATI-MP TANMAY MISHRA

WP(C)/36254/2020
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121 15619/2020 AJAYA KUMAR SENAPATI-MP TANMAY MISHRA

WP(C)/36254/2020

122 15620/2020 TANUJA NAYAK-MP ALOK KUMAR MOHAPATRA

WP(C)/36256/2020

123 15621/2020 SURA PRASAD PANDA-MP DIPTI MOHAPATRA

WP(C)/36258/2020

124 15622/2020 PRADEEP KUMAR JENA-MP MANAS RANJAN DHAL

WP(C)/36262/2020

125 15623/2020 JAYAKRUSHNA SETHI-MP HARA PRASAD RATH

WP(C)/36264/2020

126 15624/2020 RAJ KISHOR PARIDA-MP SIDHESWAR MOHANTY

WP(C)/36267/2020

127 15625/2020 LOPAMUDRA SATAPATHY-MP CHITTARANJAN PATTNAIK

WP(C)/36274/2020

128 15626/2020 NAKULA MAHARANA-MP KHIROD.K.ROUT

WP(C)/36277/2020

129 15627/2020 NARAYAN CHANDRA JENA-MP B.SATPATHY

WP(C)/36288/2020

130 15628/2020 ANUP KUMAR KANUNGO-MP TANMAY MISHRA

WP(C)/36289/2020

131 15629/2020 SATYABADI TRIPATHY-MP BAIJAYANTI MOHANTY

WP(C)/35175/2020

132 15631/2020 BANDANA DAS-MP PRANAB KUMAR SAMANTRAY

WP(C)/36300/2020

133 15632/2020 ALL ODISHA FOREST CORPORATION KARMACHARI SANGHA, MAYURBHANJ-MPSATYABRATA MOHANTY

WP(C)/36307/2020

134 15633/2020 OPGC EMPLOYEES UNION, KHURDA-MP SURESH CHANDRA TRIPATHY

WP(C)/36309/2020

135 15634/2020 BINAYAK SAMAL-MP KRISHNA CHANDRA SAHU

WP(C)/36321/2020

136 15635/2020 AJAYA KUMAR ROUTRAY-MP MANASH RANJAN NAYAK

WP(C)/36324/2020

137 15636/2020 ANITA PRADHAN-MP S.N.BISWAL

WP(C)/36328/2020

138 15637/2020 MILLI NAIK-MP S.N.BISWAL

WP(C)/36331/2020

139 15638/2020 AHALYA PANDA-MP SK.ZAFARULLA

WP(C)/36330/2020

140 15639/2020 MANDAKINI BUDA-MP S.N.BISWAL

WP(C)/36334/2020

141 15640/2020 BINAPANI MOHANTY-MP SK.ZAFARULLA

WP(C)/36335/2020

142 15641/2020 SABITA SAGAR-MP S.N.BISWAL

WP(C)/36337/2020

143 15642/2020 BANITA SETH-MP S.N.BISWAL

WP(C)/36341/2020

144 15643/2020 SANGEETA PATEL-MP S.N.BISWAL

WP(C)/36344/2020

145 15644/2020 SANDEEP MOHANTY-MP SHRADHA MOHANTI

WP(C)/36348/2020

146 15645/2020 PINKI MINZ-MP S.N.BISWAL

WP(C)/36351/2020

147 15646/2020 SAUBHAGINI MUNDA-MP S.N.BISWAL

WP(C)/36355/2020

148 15647/2020 MANORAMA PATEL-MP S.N.BISWAL

WP(C)/36357/2020

149 15648/2020 PARBATI BHOI-MP S.N.BISWAL

WP(C)/36361/2020

150 15649/2020 LEEZA MAI PATEL-MP S.N.BISWAL

WP(C)/36365/2020

151 15650/2020 KELU CHARAN MOHAPATRA-MP L.K.MOHANTY

WP(C)/36395/2020

152 15651/2020 BRAJA BANDHU DASH-MP SUPRIYA PATRA
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WP(C)/36398/2020

153 15652/2020 NIRAKAR SAHOO-MP SUPRIYA PATRA

WP(C)/36400/2020

154 15653/2020 M/S. SPECIMEN HOLDING LTD,-MP BAIBASWATA PANIGRAHI

WP(C)/36399/2020

155 15654/2020 ARUN CHOWDARY PONNAM-MP SUPRIYA PATRA

WP(C)/36401/2020

156 15655/2020 BINOD KUMAR MISHRA-MP SUPRIYA PATRA

WP(C)/36404/2020

157 15656/2020 LAKSHMI SUREKHA PONNAM-MP SUPRIYA PATRA

WP(C)/36405/2020

158 15657/2020 DILIP KUMAR DROLIA-MP SUPRIYA PATRA

WP(C)/36407/2020

159 15658/2020 BHIMASEN BEHERA-MP M/S.SATYABADI MANTRY

WP(C)/10714/2012

160 15660/2020 MAYA DROLIA-MP SUPRIYA PATRA

WP(C)/36409/2020

161 15661/2020 NIROD BARAN IAHA-MP AVIJIT PAL

WP(C)/36408/2020

162 15662/2020 BIJAYA KUMAR RAGADA-MP SATYA SMRUTI MOHANTY

WP(C)/9095/2020

163 15663/2020 BIJAYA KUMAR RAGADA-MP SATYA SMRUTI MOHANTY

WP(C)/9095/2020

164 15664/2020 BIJAYA KUMAR RAGADA-MP SATYA SMRUTI MOHANTY

WP(C)/9095/2020

165 15665/2020 SIBA PRASAD NAYAK-MP S.K.NAYAK..2

WP(C)/33877/2020

166 15666/2020 BIJAYA KUMAR RAGADA-MP SATYA SMRUTI MOHANTY

WP(C)/9095/2020

167 15669/2020 MANISH KUMAR BAGH-MP SHASHI BHUSAN JENA

WP(C)/36413/2020

168 15670/2020 ANIRUDHA KAR-MP SHASHI BHUSAN JENA

WP(C)/36415/2020

169 15672/2020 CHANDAN SEKHAR SAHU-MP SONITA BISWAL

WP(C)/36421/2020

170 15676/2020 RAJANI KANTA SUTAR-MP SHASHI BHUSAN JENA

WP(C)/36423/2020

171 15681/2020 JAKUB BARIK-MP DILLIP KUMAR MOHAPATRA

WP(C)/36089/2020

172 15682/2020 ARTATRAN BHUYAN-MP GOURI MOHAN RATH

WP(C)/36434/2020

173 15683/2020 HDFC BANK LTD-MP RAJJEET ROY

WP(C)/32915/2020

174 15684/2020 HDFC BANK LTD.-MP RAJJEET ROY

WP(C)/30376/2020

175 15685/2020 BIKRAMADITYA SINGH BARIHA-MP PITAMBAR PANDA

WP(C)/26106/2020

176 15686/2020 TAPAS RANJAN SAHOO-MP K.K.SWAIN

WP(C)/36440/2020

177 15687/2020 BISHNU PRASAD DAS-MP PRASANTA KUMAR MOHANTY 2

WP(C)/36442/2020

178 15688/2020 RAMA CHANDRA BISWAL-MP BIKRAM KESHARI BAL

WP(C)/36443/2020

179 15689/2020 SATCHIDANANDA SETHI-MP BISWABIHARI MOHANTY

WP(C)/36444/2020

180 15690/2020 VISA STEEL LTD.-MP MR.PITAMBAR ACHARYA,M/S.AKSHAYA KUMAR SAHOO

WP(C)/14111/2019

181 15691/2020 SIDDHARTHA SAMAL-MP

WP(C)/35633/2020

182 15692/2020 RAGHUNATH MURMU-MP PRAFULLA KUMAR RATH

WP(C)/35120/2020

183 15693/2020 DHANU HIAL-MP M/S.S.K.JOSHI

WP(C)/22814/2019
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184 15694/2020 KAMALA KANTA DAS-MP RAMAKANTA NAYAK

WP(C)/36457/2020

185 15695/2020 SARITA BEHERA-MP S.S.RAY 2

WP(C)/36465/2020

186 15696/2020 BISWAJIT SWAIN-MP MANORANJAN MISHRA

WP(C)/36468/2020

187 15697/2020 BRAJANAGAR TRUCK OWNERS ASSOCIATION-MP ASIIT KUMAR DASH

WP(C)/36469/2020

188 15698/2020 RAMA MOHAN PANDA-MP JYOTIRMAYA SAHOO

WP(C)/36470/2020

189 15701/2020 KAMALAPRAVA MOHANTY-MP DIPTI RANJAN BHOKTA

WP(C)/36473/2020

190 15702/2020 LIMBOLA SHAILESH RAMBHAI @S.R.LIMBOLA-MP SAMARENDRA BAHADUR

WP(C)/36478/2020

191 15703/2020 ANJAN KUMAR BEJ-MP SONALI PRIYADARSHINI

WP(C)/36479/2020

192 15704/2020 GURUDATTA LALATENDU SAMAL-MP PRABHU PRASANNA BEHERA

WP(C)/36477/2020

193 15705/2020 AJAYA KUMAR MOHANTY-MP NIRANJAN LENKA

WP(C)/36485/2020

194 15706/2020 ARUNA KUMAR PRADHAN-MP SHASHI BHUSAN JENA

WP(C)/36486/2020

195 15707/2020 CHINMAYA KUMAR DAS-MP SHASHI BHUSAN JENA

WP(C)/36487/2020

196 15708/2020 LAXMIMANI TUDU-MP M.PRATAP@PRATAP KUMAR MOHAPATRA

WP(C)/36488/2020

197 15709/2020 DOREEN B.SCHNURR-MP RAKESH KUMAR MALLICK

WP(C)/36489/2020

198 15710/2020 BISWARANJAN PRADHAN-MP PRASHANTA KUMAR NAYAK

WP(C)/36490/2020

199 15711/2020 GEETANJALI PRADHAN-MP PRASHANTA KUMAR NAYAK

WP(C)/36491/2020

200 273/2020 M/S.B.G.R.MEDICAL RESEARCH CENTRE AND HOSPITAL PVT.LTD.,-MP

CONTC/2774/2019

201 274/2020 SARAT CHANDRA TRIPATHY-MP

CONTC/4982/2020

202 275/2020 SUDHAKAR GOUDA-MP

CONTC/4821/2020

203 1250/2020 SUKANTA KUMAR NAYAK-MP

ABLAPL/12288/2020

204 1251/2020 SANA @ SUSNANT MAJHI @ SUSANT MAJHI-MP MANAS CHAND

ABLAPL/5270/2020

205 1252/2020 AMULYA SAMAL-MP PRAVASH CH JENA

ABLAPL/9763/2018

206 1254/2020 SURYAKANTA SAHOO @ PABI-MP

ABLAPL/14372/2020

207 1255/2020 JYOTI PADHI-MP

ABLAPL/14271/2020

208 1256/2020 ASHOK KUMAR NAYAK-MP

ABLAPL/6684/2020

209 1257/2020 RANJAN KUMAR MALLIK-MP

ABLAPL/8044/2020

210 1293/2020 LITU KUMAR JENA-MP MOHIT MOHANTY

BLAPL/11211/2019

211 15630/2020 M/S. JAGDISH BARAL-MP

WP(C)/34687/2020

212 15659/2020 K.SUSEELA-MP

WP(C)/32156/2020

213 15667/2020 PRASANTA KUMAR ROUT-MP

WP(C)/31268/2020

214 15668/2020 BIJAYA KUMAR BHYAN-MP

WP(C)/28398/2020

215 15671/2020 NARMADA KUMARI SWAIN-MP
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WP(C)/28396/2020

216 15673/2020 NIRUPAMA SANDHA-MP

WP(C)/28370/2020

217 15674/2020 PRADEEP KUMAR BEURA-MP

WP(C)/28375/2020

218 15675/2020 SAMITA SWAIN-MP

WP(C)/28383/2020

219 15677/2020 PRATAP KUMAR RAUT-MP

WP(C)/28386/2020

220 15678/2020 RATNAMALI DEI-MP

WP(C)/28388/2020

221 15679/2020 TRIBIKRAM SAHOO-MP

WP(C)/28392/2020

222 15680/2020 SURYA KANTA SAHOO-MP

WP(C)/28385/2020

223 15699/2020 NITYANANDA DAS-MP

WP(C)/18013/2020

224 15700/2020 MANOJ KU.SAHU-MP

WP(C)/14145/2018
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